IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for submission of
court fees.

Date : 03.05. 2024

SL. Date of Icourt Fee
. APPllcatlo Apphcant Speclflcatlon

23878/2024 [12.03.2024 |WP(C)/39359/2023 |s SAHOO ,3%3
|2 130327/2024/03.04.2024 |WP(C)/6245/2024 |B BEHERA |4.oo,3*4
3 |32267/2024[08.04.2024 |[WP(C)/925/2024  [N.C SINHA |4.00,3*4
|4 [32317/2024(08.04.2024 [WP(C)/716/2024  |[N.C SINHA [4.00,3*4

(C)
(C)

5 [32426/2024(08.04.2024 |[WP(C)/3445/2021 |PK DAS 3.00,3*3
6 [33015/2024[10.04.2024 |WP(C)/41986/2023 |R C ROUT |5.00,3*5
7 |34918/2024|16.04.2024 |CRLREV/488/2012 |B BEHERA |14.00,3*14 DMS

'8 |35633/2024|18.04.2024 [SA/11/1994 Y DAS 3.00,3*3
s C .
9 [36110/2024|19.04.2024 WP (C)/11066/2009 |° = .. |4.00,3%4 dns
*
10 |38315/2024(25.04.2024 |CMP/232/2024 Ak garr [2-00.3712

SENT TO XEROX
2.00,3*%2 SENT

11 |38753/2024(26.04.2024 WPC (OAC) /501/2015 |G R PATRA

TO XEROX
12 [39422/2024(29.04.2024 |CRLREV/1254/2010 |K C NAYAK [4.00,3*4
13 [39423/2024|29.04.2024 |CRLREV/545/2023 ﬁsﬁHRA 5.00,3%5
14 [39625/2024(29.04.2024 [SA/291/1991 ICR NAYAK [16.00,3*16
115 [39916/2024(30.04.2024 |RSA/369/2012 P BEHERA |10.00,3*10
16 [39918/2024(30.04.2024 |RSA/304/2010 P NAYAK  [13.00,3%13
117 [39925/2024(30.04.2024 |RSA/357/2010 P NAYAK  [11.00,3*11
18 [39926/2024(30.04.2024 |WP(C)/21337/2010 iA?TANAIK 3.00,3*3 dms
DMS
19 [39928/2024(30.04.2024 |CRLMC/2903/2018 |P K PATRA ggﬁiic?Ziozé
be paid
DMS
20 [39929/2024(30.04.2024 |CRLMC/2903/2018 [P K PATRA ggﬁiiC?Ziozé
be paid
DMS
21 [39930/2024(30.04.2024 |CRLMC/2903/2018 [P K PATRA ggﬁiiC?Ziozé
be paid




22 |40073/2024(30.04.2024 |[WA/386/2012 P K JENA [8.00,3*8
*
23 140112/2024(30.04.2024 |BLAPL/12954/2022 |S GHOSH 3.00,3%3 sent
to xerox
*
24 40113/2024(30.04.2024 |BLAPL/1986/2023 |S GHOSH 3.00,3%3 sent
to xerox
DMS
25 140123/202430.04.2024 |WP(C)/12910/2004 |R SETHI application.
Court fee to
be paid
26 [40146/2024(30.04.2024 |[WP(C)/4104/2002 [J R SAHOO [37.00,3*37 dms
27 [40147/2024(30.04.2024 |[WP(C)/14982/2005 |J R SAHOO [51.00,3*51 dms
28 |40148/2024(30.04.2024 |WP(C)/14982/2005 |J R SAHOO |2 DFA DMS
DMS
29 40149/202430.04.2024 |WP(C)/5110/2011 |°_° application.
ACHARYA Court fee to
be paid
30 [40409/202401.05.2024 |ABLAPL/952/2024 |K DONG 5-00,3%5
SV UPLOAD
A C .
31 40424/2024(01.05.2024 WP (C)/14728/2013 [ = o . |15.00,3*15
DMS
32 |40434/2024(01.05.2024 WP (C)/11906/2016 |M R BARTK |2PPiication.
Court fee to
be paid
DMS
33 |40505/202401.05.2024 WP (C)/17554/2013 |C. D application.
. . CHOUDHURY |Court fee to
be paid
P K 4.00,3%4
34 |40547/2024(01.05.2024  |ABLAPL/1763/2024 |/ downioad copy
R. K. 4.00,3*4 sent
35 |40551/202401.05.2024 |WP(C)/5557/2024 |- = A
36 [40573/2024(01.05.2024 |CONTC/10607/2023 |G K DASH |10.00,3*10
DMS
37 140593/2024(01.05.2024 |CRLMC/3501/2013 |M BARAL application.
Court fee to
be paid
B K
*
38 40680/2024(02.05.2024 WP (C)/24023/2017 |/ o0 o0 [10.00,3%10
P K
*
39 [40690/202402.05.2024 |WA/1149/2023 FOUTRAY 7.00,3%7
P K 4.00,3*%4 sent
40 140692/202402.05.2024 WP (C)/18254/2022 | oo A
*
41 |40973/2024(02.05.2024 |WP(C)/33711/2021 |S BARIK 5.00,3%5 sent
to xerox
142 |41007/2024(02.05.2024 WP (C)/9285/2007 [B K PATI |5.00,3*5 dms
S. .
43 |41355/202403.05.2024  |CRLMC/1481/2018 |>- ... 3.00,3*3 dns




JADUNATH

‘44 ‘41586/2024‘03.05.2024 ABLAPL/12134/2019 PRADHAN

‘3.00,3*3

NIC



